167 Papers laid

(x) Notification S.R.O. No. 329. dated
the 2nd June, 1970, publishing the Naval

Ceremonial, Conditions of Service and
Miscellaneous (6th Amendmeent)
Regulations,

1970.

(xi) Notification S.R.O. No. 330, dated
the 16th June, 1970, publishing the Naval
Ceremonial, Conditions of Service and
Miscellaneous  (Seventh ~ Amendment)
Regulations, 1970.

(xiii) Notification S.R.O. No. 285, dated
the 16th June, 1970, publishing the Navy
Leave Regulations, 1970.

TPlaced im Library, see No. LT-
3692/70 for (vi) to (xii)].

Sir, I also beg to lay on the Table, under
section 185 of the Navy Act, 1957, a copy
each of the following Notifications (in
English and Hindi) of the Ministry of
Defence:—

(i) Notification S.R.O. No. 309/ 69, dated
the 17th October, 1969, publishing the
Naval Ceremonial, Conditions of Service
and Miscellaneous (Second Amendment)
Regulations, 1969, together v/ith a
statement showing the reasons for the delay
in laying the Notification on the Table.

(ii) Notification S.R.O. No. 1 E, dated
the 21st February, 1970, publishing the
Naval Ceremonial, Conditions of Service
and Miscellaneous (Third Amendment)
Regulations, 1970.

(i) Notification S.R.O No 126.
dated the 28th February. 1970, pub
lishing the Navy (Disc'ipline and
Miscellaneous ~ Provisions) Ist

Amendment Regulations, 1970.
TPlaced in Library, see No LT-3339/70
for (i) to (iii).]

ANNUAL REPORTOF THE PERMANENT INDUS
COMMISSION FOR THE YEAR ENDING ON
THE 31ST MARCH, 1970
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Placed in Library, see No>. LI-
3693/70.]

THE GOVERNMENT OF INDIA EXPORT POLICE
RESOLUTION, 1970
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Placed in Library, see No. LT-
3744/701.

CERTIFIED ANNUAL ACCOUNTS (1967-68) OF
THE TEXTILE COMMITTEE AND RELATED
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Placed in Library, see No. LT-

3697/701.

THE EXPORT OF DRTED FISH (INSPECTION)
RULES, 1970
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Placed in Library, see No, LT-

3696/70.].



